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SSALTS TRANSTQTEAT, IHFHACTATS

Physical Research Laboratory, Ahmedabad

(Department of Space, Government of India)

Admission to JRF Programme 2025

Advt. No. PRL/JRF/01-2025

Online Applications are invited for admission to
Junior Research Fellowship Programme 2025

Important Dates
Starting of filling up of online application form: 24.03.2025
Last date forfilling up of online application form: 21.04.2025
Interview Dates: 29-30 May and 2-3-4 June, 2025
e Theupperage limitis 28 years as on 01.07.2025

For more details and online application form please visit
https://www.prl.res.in/prl-eng/phd.

DEAN, PRL

NORTH CENTRAL RAILWAY

POWER TRANSMISSION CORPORATION OF UTTARAKHAND LTD.
(A Govt. of Uttarakhand Enterprise)

Office of Chief Engineer (O&M), Kumaon Zone, 220KV §/s, Campus, Kamaluaganja, Haldwani-263139
Corporate ID U40101UR20045GC028675 Phone No. 7088117917

Power Transmission Corporation of Uttarakhand Limited invites E-Tender of
following work and the last date of submission of e-bid (On line/Off Line) is
23.04.2025 upto 17:00 Hrs.
1. Providing, fixing and installation of electric fencing at 132KV S/s, Rudrapur
under 220KV O&M Division, PTCUL, Jafarpur against E-Tender Specification No.
CE/O&M/PTCUL/HLD/132/2024-25, TENDER ID (2025_PTC21_81836_1).
For more details please visit E-Tender Website www.uktenders.gov.in and E-
Tender information is available at PTCUL Website www.ptcul.org.
For any assistance on E-Tendering, please contact +91-8899890000

Chief Engineer (0&M)
Letter No. 717/CE{O&M)/PTCUL/HLD/E-Tender Kumaon Zone
Date; 24.03.2025  “Save Electricity in the Interest of Nation” PTCUL, Haldwani

EARCH FOR MISSING

General public is hereby informed
that a Male namely Pradeep@Bhalu,
S/o: Suresh, R/o: H.No. 440, Inderaj
Colony, Ladpur, Delhi has been

NORTHERN RAILWAY
OPEN TENDER NOTICE

The Sr. Divisional Engineer/C, Northern Railway, DRM Office, Delhi Division, State
Entry Road, New Delhi-110055, for and on behalf of the President of India invites
sealed open electronic-tenders for under noted work:-

Name of work Pre and post attention works in connection with working of
BCMs and allied works at various location over Delhi Division.
Approximate Cost of work Rs. 15,66,78,276.20

Earnest Money to be deposited Rs.9,33,400

Completion Period | 12 Months Date of opening | 15.04.2025

The e-tender is to be submit through railway website ‘http:ireps.gov.in'. The tender can

be submit on website up to 15:00 hrs. on 15.04.2025 and shall be opened there after.
NO: 128-W/Sr.DEN-C/NIT-33-24-25-WC Date:- 24.03.2025 907/2025

4%, JODHPUR VIDYUT VITARAN NIGAM LIMITED

E Corporate Identity Number (CIN) -U40109RJ2000SGC016483
k_ x4 Regd. Office: New Power House, Jodhpur- 342003, Phone No: 0291- 2742264
E-mail : il.com, Website : http:// gy.raj

NIT No. 15/2024-25
"A" and 'AA' category in Central/State Government departments and JVVNL.
Online tenders are invited through e-procurement process for various civil
construction works under Jodhpur (9413359193)/ Barmer (9413359455)/ Bikaner
(9413359744) from registered tenderers. Details of work, estimated cost, tender fee,
process fee, security deposit, date of tender opening and general contract conditions
etc. are available on websites http://energy.rajasthan.gov.in/jdvvnl. Available on

gov.i

fidvvnl

M.P. COUNCIL OF SCIENCE
AND TECHNOLOGY

IVfgyan Bhawan, Nehru Nagar, Bhopal-462003 (M.P.)
Tel. : 0755-2433162, Fax : 0755-2671600
E-mail : mkrathore@mpcost.nic.in, Web. : www.mpcost.gov.in

E-TENDER NOTICE (SECOND CALL)

M.P. Council of Science and Technology, Bhopal invites
E-Tender under two bid systems (Technical and Financial
Bids) from the reputed Manufacturers/Authorized Dealers/
Agents/Suppliers for the following item:-

S.N. E-Tender No. Name of Item
1 215/MPCST/QAL/ |Fully Automatic Protein / Nitrogen
NIT/2025 Analyzer

The bid submission end date is 15.04.2025. The tender
documents can be viewed/purchased/submitted only online on
website www.mptenders.gov.in

M.P. Madhyam/119370/2025 INCHARGE PURCHASE

INDIAN RAILWAYS
PATIALA LOCOMOTIVE WORKS

PATIALA-147003
Tel.: 0175-2396000, 2396001, Fax:0175-2306413

missing since 19.03.2025 at about raj.gov.in and http://eproc.rajasthan.gov.in. Intimation of future
Letter No:- DRM/C/AGRA/NFR/E-AUCTION Dated:- 24.03.2025 02:00 IgM f his h In thi amendments/period extension, if any http://energy.rajasthan.gov.in/jdvvnl And NOTICE INVITING TENDERS
E-Auction Notice - rom his home. In Is http://sppp.raj.gov.in Will be published on http://eproc.rajasthan.gov.in. ) WLLQ_ w WVM‘ .
On Behalf of the President of India, The Sr. Divisional Commercial rega rd DD No. 55A ] Dated UBN No. : JVV2425WSOB01077, JVV2425WSOB01078, JVV2425WSOB01079, :?1{1'igw\si/tl_e’\:iz;ltéalt?erl;gec?sm;r?Yr?eV\{)?;I;irﬁ)agziaEIs: afr;tri %nebs:ggroggﬁtir::édSvr:)trﬁf
Manager-North Central Railway-Agra invites E- Auction as per category 20.03.2025, has been registered at j&&;:;:w:ggg:g:g sz;:;iw:ggg:ggl sz;:;ia:ggg:gg; from the agencies/consultants which are renowned/Government approved and have
givenas under:- P.S. Kanjhawala, Delhi. The| [ivv2a25wsoBo108s, Jvv2425ws0B01089, Jvv2425Ws0B01105,| | SuToientexperiencein he relovant field:-
- *9- ’ . . . .
Category : Publicity Catalogue No. : ADVT-AGRA-24-14 description of missing Male is as under: JVV2425WSOB01104, JVV2425WSOB01092, JVV2425WSOB01093, 1| N.LT. No. | PLW-PCME-25-321
. E-Auction Start | E-Auction End . . F - JVV2425WS0OB01094, JVV2425WS0OB01095, JVV2425WSOB01096, 2| Name of |Comprehensive Annual Maintenance Contract Including
Asset Details Date and Time | Date and Time Name: Pr.adeep@Bh.aIu, Age:35 Years, He'g_ht' S 6 ’ JVV2425WSOB01097, JVV2425WSOB01098, JVV2425WSOB01099, Work  |Breakdown/Repairs of Sealed Quench Furnaces (SQF) at HTS PLW
Commercial publicity via Hoarding Complexion: Wheatish, Face: Round, Built: Thin, JVV2425WSOB01101, JVV2425WSOB01102, JVV2425WSOB01108, as per Scope of Work No. PLW/M/HTS/CAMC/SQF-1512/2025-26.
Unipole at Agra Fort circulating Area | Date:- 09.04.2025 | Date:- 09.04.2025 Wearing: Black Colour Pajama, Red Colour T-Shirt. JVV2425WSOB01117, JVV2425WS0OB01118, JVV2425WSOB01119, 3| Approx Cost %) | 42,24,542/- (Forty-Two Lakh Twenty-Four Thousand
Zone lind. Time :- 11:00 Time :- 11:30 f inf . \ L JVV2425WS0B01120, JVV2425WSOB01121, JVV2425WS0OB01122, Five Hundred Forty-Two Only)
Commercial publicity via LED at Agra If anyone have any information about this missing Male JVV2425WSOB01123, JVV2425WSOB01124, JVV2425WSOBO01125, 4| Earnest Money (3) | 84,500/~ (Eighty-Four Thousand Five Hundred Only)
Fort Railway station (platforms and | Date: 09.04.2025| Dale- 09.082025| | please inform P.S. Kanjhawala, Delhi. JVV2425WSOB01126, JVV2425WS0B01127, JVV2425WS0B01128,] (5] Gompletion Period] 365 Days
concourse area) - - Web: http://cbi.nic.in, Email: cic@cbi.gov.in sz::;:x:g:g: :gz sz::;:w:g:g: : :2 sz::;:w:g:g: : :i 6| Last Date & Time | 11.04.2025 up to 15:00 hrs & opening on the same
Note:- Prospective bidders are requested to visit E-Auction Leasing Module Ph.: 011-24368638/24368641, Fax: 011-24368639 . . . of Supmission & | day at 15:30 hrs.
on IREPS website (www.ireps.gov.in). The Lot-wise details are available therein _’ ) A SHO_ j\‘ll\‘llziziavvsvg;)ﬁ?(:(: ‘}J\'IZ{“;;’VZV‘;?’:X\:??SBMOBS' JVV2425WSOB01086, Opening of Tender
under the above mentioned Catalogue Number. 529/25(AS) Police Station Kanjhawala, Delhi Raj.Samwad/C/24/13756 SUPERINTENDING ENGINEER (CIVIL) 7] Cost of Tender Document | Nil

IX| @ CPRONCR

[] North central railways & www.ncr.indianrailways.gov.in DP/3623/RD/2025 Ph: 011-25951486, 8750870324 faomett et Ricrml @ fore dor ot owe 1800 180 6045

SERVING CUSTOMERS WITH A SMILE 906/25!

TO BOOK YOUR AD CALL 0120-4030403 (9 am to 9 pm, Everyday)
or e-MAIL htclassifieds@hindustantimes.com

SCAN THE CODE [w]
TO BOOK YOUR  =g=
ADS ONLINE->

[m]e %
www.htclassifieds.com

g PUBLIC NOTICES

1, KAJAL Srivastava D/o Sanjay Kumar
: Srivastava R/o Flat No. 204, Tower
No. B2, SRS Royal Hills, Sec-87,

STENO-TYPIST/
OFFICE ASST

Exciting Career
Opportunities in

e Aadharshila
‘& Vidyapeeth

excellent communication skills .INAME OF CORPORATE PERSON  |ARC DISTRIBUTION INDIA

Faridabad h hanged
REQUIRE & F-CHANNELS FOR OFFICE/COMMERCIAL USE |t aajlSrivastaua foral Future T
¢ (Recognized and Affiliated to CBSE) A . i purposes. :
A C A D E M I c CD Block, Pitampura, Delhi-34 F E M A I. E STA F F L a,i!feslf:;::}mfi‘fg; gﬁﬁ“’ o N Lo N G LEAS EI RENT | (Regulation 14 of the Insolvency and Bankruptcy Board of India
Tel.: 27316362, 27311222 for ambitious sales people to Newly Constructed Independent Building on 100 ft wide Notified | : : (Voluntary Liquidation Process) Regulations, 2017)
: = : 2 Office Assistant expand our Radio FM network. Commercial Rfad, Sﬁivtaji gtntilave,gVest D(e;lhiaNear Pink & Blue | : LOST & FOUND H FOR THE ATTENTION OF THE STAKEHOLDERS OF
. i 2. Female Front Offi ines Metro Station, Rajouri Garden. “ ,,
VISHAL BHARTI PUBLIC SCHOOL PGT/TGT (Chemistry) R e e A L) | “ARC DISTRIBUTION INDIA PRIVATE LIMITED

« Computer Teacher PIOE_:ste._..sGO Sq. Yd., 6 Floors: Basement, Stilt +4

A-1 BLOCK, PASCHIM VIHAR | Tel. No. - 45904430, 25263171 . Telecalling 3. HR & Administration Officer Minimum Lease: 2 Floors 1, BRIJ Mohan Aggarwal, Director of PRIVATE LIMITED
www.vishalbhartipublicschool.in - Nursery Trained Teachers for R d (Retired Defence Personnel 3 : " Akay Rolling Mills Pvt. Ltd, Lost : |12 [DATE OF INCORPORATION OF  [23/02/1998
6 : : : . : : : or ePUte Preferred) with experience in + New consfruction (Waf"! Shell) original Sale Deed / Propert i |l |CORPORATE PERSON
Qualified Candidates with experience required for the following posts [, Vocal Music = A HR and administration + Reserved Covered Parking & i
- Company in Delhi : documents of Akay Rolling Mills 3 [AUTHORITY UNDER WHICH ROC DELHI

~

. Drivers - Required * Excellent connectivity Pvt. Ltd , Address at: 12/2, Mathura

CORPORATE PERSON IS

The candidate should possess a

Timings will be 9:00 am - 3:00 pm.

Fresher can also apply) | experienced Drvrs - Rajouri Garden Metro Stations (Blue & PinkLines) Road, Faridabad, Haryana 121003
SPECIAL EDUCATOR : , ( o : o ! : O INCORPORATED/ REGISTERED
COUNSELLOR CUM PGT PSYCHOLOGY strolnfg academic recor:, relevanr: (Age limit :18 to 35 years) nour resume to I -k %pr%iﬁ:lad’ Najafgarh Road and Raja Garden 13%5‘1982, Recitrat of e, 7 ICORPORATE IDENTITY NUMBER | |UZ6100DL7388P TC215552
i qualifications in accordance witl Job location : :| Info@manoranjan-tv.org F . . . Compliant has been Lodged on LIMITED LIABILITY IDENTITY
PRT. (ENGLISH) i National Council for Teacher Saket, CP, Vikaspuri, SERRRREES | Double Insulated Glass Facade, Large Lift 17/03/2025 in Police Station Delhi NUMBER OF CORPORATE PERSON
PR.T.(HINDD ¢ Education (NCTE) standards, and a : | Raiouri Garden, Pitampura | : ONLY REPUTED COMPANIES/ORGANISATIONS | :  with LR No:2674143/2025. Finder 5.|ADDRESS OF THE REGISTERED (573, 3RD FLOOR MAIN ROAD,
.1 ; [Ere————p—— jouri , Pitampura | Cont: 9810057795, rakesh.mittal1953@gmail.com | : Please Contact: 7503001351 OFFICE AND PRINCIPAL OFFICE  [CHIRAG DELHI, DELHI, Delhi, India,
MOTHER TEACHER (PRE SCHOOL - I : U 2 : : : ; : : : (IF ANY) OF CORPORATE PERSON |110017
WESTERN MUSIC TEACHER - Plesse submit your Resume athe | Salary 20K to 25K - ) ¢ [[6-[LQUIDATION COMMENCEMENT  [20/03/2025
¥ Walk in Interviews have been scheduled for March 29, 2025 (Saturday). Info@aadharshllaVIdyapeeth.org S inlaw Firm, office at Alaknanda and glﬂ?{Sggmt‘é;nnﬂgﬁgﬁ{m@ Dol 7. "F‘él?’lE%F/}ODSERﬁ%SMg'E\g\R_NADD?EEESS’ PIYUSH KUMAR KAPOOR

¥ For teaching post only female candidates need to apply.
¥ For all posts Experience of 3-5 years in a reputed school is desirable.
v Eligibility - Graduation / Post Graduation with B.Ed is mandatory for

all teaching posts.
iency in English & Ci

is must for all teaching posts.

Salary no constraint for deser:ling candidates.

LIONS PUBLIC School, | block, Phase-1,
Ashok Vihar Requires urgently
qualified & exp M/F PGT Physics,
Chemistry, Eng, TGT Eng, Science,
Maths. Nursery Teacher,Walk in for
interview. Contact at 011-41632575,
8810428485,0r mail your resume at
Ipsashokvihar110052@gmail.com

NJMSS SCHOOL, NCR Requires. PGT:
Computer Science, Biology, Maths,

AT : All Subjects. Mobile 9953599905 :

Email : njmsss2013@gmail.com

DELHI INTERNATIONAL Sec. School,

Academic Incharge. # 9958531377 E:

diss.jn@gmail.com Walk in interview.
i ABHINAV PUBLIC School, Recognised

TAGORE PUBLIC School D Block,
Naraina Vihar, New Delhi,
Requires Trained Teachers-

PGT- Economics & Informatics
Practices, TGT- Hindi, Sanskrit,
Social Studies & Computer Science,
Librarian, Sports, Art, Dance,
Female Cashier. Contact School
Personally with Resume & Photo.

ST. MARKSS SR. SEC.
PUBLIC SCHOOL
Meera Bagh, New Delhi-110087

Ph.: 25289195, 25289131
stmarksmb@saintmarksschool.com

PGT History, Home Science
Guidance Counsellor
Special Educator
Computer Teacher
Physical Education Teacher
Class Assistants (Teacher|
Helpers)
Qualified, experienced
candidates fluent in English to
apply on the prescribed form
available in school till
31.03.2025 between 8.00 a.m.
and 02.00 p.m. Qualification,
age, pay scale etc. as per Delhi
Admn. Rules. For Class
Assistants, Graduates/XIl pass
with good command over
English may also apply.
Principal

MOUNT ABU Public School, Pkt-H,
Sec-18, Rohini, Delhi. Req. PRT-
Maths, Computer, PGT- Physics,
TGT- English, Science. Atnd Intw 27,
29 March, 1 Apr at 1PM.

B.V/M. PUBLIC SCHOOL

Ajay Park, Naya Bazar,

Nazafgarh, New Delhi-43

P.G.T.

Maths, History & Commerce
T.G.T.

OFFICE SECRETARY
Proficient in Computer use,
with strong language skills
and Social Media Management
capabilities
Walk-In-Interview between
9:00 AM to 12:00 Noon
Contact: 8010151094
19899258799
Email : bvmpublicschool@yahoo.com

Aff.) Rly Rd., Garhi Sablu, Loni, Gzb.
Req. M/F Teachers Nur, PRT: Hindi,

Eng., Maths, Sci, .St. TGT: Eng., S.5t,

Sci., Maths, IT. PGT: Phy, Chem, Bio.,
Lab Attendant, English, Pol. Sci,
Hist., Eco., B.St., A/C, Hindi, Recep-
tionist & PTI. Send resume to email:
principal@jrglobalintschool.com

REQUIRES IMMEDIATELY

ACADEMIC

: FEMALE STAFE- PGTs- Phy, English,

Economics, PET., TGTs- Sanskrit, Sci,
English, NTT, Spl. Educator, Office
Asst- Comp. Literate. G.D. Lancer's
Publc School, R3/A3, Sainik Enclave,

Mohan Garden, Uttam Nagar, N.D-59. :

M:9773847418, 9899304209

REQD. PRT, TGT (Eng, Maths, Science,

Information Technology (I.T) & PGT
Economics, Accountancy & Business

Studies in a CBSE Affiliated School in

Sangam Vihar. #9312037700

3 HOLY INTERNATIONAL Sr. Sec.
Loni Road, Jawahar Ngr.,Del-94 Req: :

V.Principal TGT(F) Eng., Hindi, Maths
science.Primary & Computer Teacher :

School, Om Vihar, Phase-5,Uttam
Ngr, N.D.-59, Req. Acad. Inch., Spl.
Educator, Fee Clerk,NTT, TGT, PGT All
Subj. Music, Arts & Phy. Edu. Trs.

and affiliated to C.B.S.E., CU-Block,
Pitampura, requires competent,
self-motivated with knowledge of
computer, well qualified - PGT-
English, Physics, PA to Manager,
Publicity Manager, Receptionist &
Front Desk Executive with minimum
2 yrs experience. Send your Resume
on email ID: aps_2003@yahoo.co.in
or apply at School Reception
between 9 am to 11 am latest

by 26.03.2025.

: NEW HOLY Public School, A/3 Shish
: Ram Park, Uttam Nagar, New Delhi-
59, Req. Acad. inch, Spl. Educator,
Fee clerk, NTT,TGT,PGT all subj,Music :
Receptionist,Arts & Phy. Edu. Trs. :

K.G. MARG, NEW DELHI-01

Hl (Ph- 011-23389943, 23384881)
Hl www.bvbmehtavidyalaya.org

WANTED

Qualified and Experienced
: |teachers/staff for our ENGLISH
: |MEDIUM school following CBSE
i |Syllabus

il PGT : English

B TGT: English, Computer &

B Sanskrit

Hl PRT : English, Hindi, Social

Sci, Maths & Science
Assistant Teacher

Bl Science Lab Attendant

: |For Teachers :- Candidates with
: |prescribed qualification as
: Imentioned in school above
: |website with good academic
: |record, fluency in English,
: |awareness of Indian Culture and
i |Computer knowledge may send
: |[hand written application and
: |filled in application performa
:|downloaded from above
:|schoolwebsite latest by
: |01 April 2025. Only short listed
: [candidates will be called for
. |interview.

1 CRPF PUBLIC SCHOOL

Sec-14, Rohini, Delhi

01127562305, 011-4754844

011-47517653

www.crpfpsrohini.org.in

as per norms.

J.R. GLOBAL Int'l School (Sr. Sec. CBSE >V|S|t webSIte for detalls.

KONARK PUBLIC School (Recog.)
Eng. Med, Main 100 ft Road, near
Durgapuri Chowk, Shahdara D-94
Req. Female Staff, Fluent English.
Admin Incharge, TGT: Eng,Sci,Comp
PRT, PET, Music & Dance, IT Head.

#9560014408, 9810530031

: with all supporting documents,
: experience certificates and a
recent passport-size photograph
: with in 4 days address to the

Head of the School,
Aadharshila Vidyapeeth,
CD-Block, Pitampura, Delhi

: DEEP PARMARTH Sec. School

: Rajnagar-2 Reqs. TGT(SKT), PRT,
COMP, SPL. Edu, Music, Dance,
Drawing, Recpst. well qual. candts
with prof. in written and spoken
English. Apply on prescribed forms
within 15 days avail. at School Recpt.

i BAL VIKAS Public School A-3 Paschim
Vihar West Delhi Req. follow. Female
staff. NTT, PRT ENG, PRT Maths, PRT
Science, TGT Eng. & TGT SST Mobile.

: SR CAPITAL Sr. Sec.Sch, Q-Blk. Naveen
: Shahdara, D-32 Req. (F) q'Ifd & expd.
: PGT(Math, Eng., F.A., 1.P.) TGT, PRT,
¢ NTT (all sub.) Walk-in 24-27 b/w 9am
: to1:00 pm. C.V. : jobs@srcapital.in

ADVERTISING

: FEMALE EXECUTIVES required for
Backend cum Tele-calling & Business
Development for advertising agency
at Rajendra Place. Send Resume at
info@prpulse.in or call 9811191136

: MANSARAM HOSPITAL Nangloi

: Requires Gynecologist, MD Medicine,
ENT, Skin specialist, TPA , HR,
Quality, Nurses, MRD, PRO & OT
tech. Ph 9811761676, 9899570958.

EXPERIENCED RECEPTIONIST, OT
Technician & Accountant Required
for Samar Hospital, West Delhi,
Goyla Dairy. Contact: 9818096199.

DELHI RACE CLUB (1940) LTD.

Invites applications from
suitable candidates
for the post of

VETERINARY DOCTOR

Candidates must have minimum
of ten years of experience in
Equine Practice. Candidates
¢ |must have full experience in
i | treating colic cases, lameness,
: |injuries etc. Candidates having
racing experience will be given
preference. Pay and Perks will
be negotiable according to
experience and qualifications.
Candidates should send their full
resume alongwith applications
addressedto -
The Secretary

Delhi Race Club (1940) Ltd,
Mustafa Kemal Ataturk Marg,

New Delhi — 110003,

by post or by E-mail:-

secydrc@yahoo.co.in

by 31" March 2025

: |No TA/DA will be admissible to
: attend the interview.

1TGT - ENGLISH & |
4 HINDI (Classes VI to X)
> Qualification, Eligibility| :

URGENT REQUIREMENT operation
Manager(F) office coordinator know
social, digital market. Office Assit.
off. Kriti Sherker building 815 District
Centre Janakpuri Delhi # 8287052055

¢ REQ. YOUNG Female Office Executive
& Admission Counselor. Good comm.
skills. # National Institute of Mass
Communication (NFC). 8447815937,
Email: arasta.nimc22@gmail.com

WANTED OFFICE Assistant, Min. 12th
PM. Cont personally (bet. 11 to 3 PM

Anupam Plaza, 272, Capt. Gaur Marg
Near Subji Mandi, Okhla, New Delhi

9711844220 Em: goy.var@gmail.com

EXPORT HOUSE JOBS :

3D CAD

FOR FASHION

JEWELLERY

PLASMA IMPEX INC
F-425, Sector-63, Noida

+918527594772

: REPUTED GARMENT Export House

Req. Senior Merchant (F), Exp. 7yrs & REPUTED CORPORATE Reqd Leader-

Merchandising Manager (M/F) Exp.
10 yrs. Jujan Markfin Pvt. Ltd. B-23,
Sec-4, Noida. 9990959961

EM PORTAL Experienced & Perfect
Person Reqd who can fill all type of
Tenders. Also can Product Listing on
Flipkart, Amazone, Misho & Other
online site. Sal:25K Call:9315435526.

EQUIRED AN Experienced Female
Office Administrator and A Male
Field Sales Executive. Competitive
Salary & Incentives offered.
Contact : 9891729939

REQUIRE FIELD Executives and

Liaison Officers with/without Bike
for Delhi NCR and PAN India. Also,
Female Receptionist. Apply at
info@myrecycler.com

DELTA SECURITY Force (Regd.): Req.:

Accountants- ESIC & EPF(2), HR-Pay
Roll(2), Field Officers- Gurgaon,
Delhi, Jaipur, Manager Mktg/
Operation, contact 34, Ocean
Commercial Complex, N.D.-37,

M.: 9871590109, 8130144004.

UTHORIZED DISTRIBUTOR of Bosch
Rexroth Hydraulics requires experi-
enced candidates as under: Sales
Engineer/ Executive, Sr. Accountant,
Sales Co-ordinator, Delivery Boys.
Call/whatsapp: 9987755999.

Y
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SECRETARIAL STAFF

: REQUIRED AN experienced Company
Pass, Age 25-35yr. Salary upto 14000 :

Secretary in Chela Ram Exports Pvt
Ltd at C-483 C.R. Park, New Delhi.
Contact: Mr. Hari Ram, Mobile:
9717201727

FEMALE GRAPHIC DESIGNER 2-3 years :

ETET
+91 96252 80363

Darya Ganj, Computer and Typing
Skill Must, Send CV at
lawfirm7779@gmail.com

HUMAN RESOURCE

© MR NEEDED for a Leading FMCG Mfg.

OPERATOR|

Company. Qualification - Degree in
HRM. Skills - HR Policies, Payroll,
Recruitment, Attendance. Salary -
20K - 35K. Contact : 96434 57453

1  paRTTIMEJOB

: + 1, VISHNU Gaur S/o Vinay Gaur, R/o
¢ WE ARE hiring Part/Full Time for MNC

Noida, Retd person, H'wives, Self
Empl, CA. Earn 50K to 1Lac, Fix Pay+
Variable+Rglr Income+frgn Trip, Age
30-65 # 9891060961,9818881077.

ship Profile for Housewife / Retired
Govt./ Bankers / PSU Self Employed
Businessman, Age 40 - 65 Years,

Incentive+fixed income# 9811454332 :

EXP. For Ad Agency in Darya Ganj.

Salary: 28K, WhatsApp: 9560567833

or Email: foretellmail@gmail.com

: NEELKANT OFFERS Fixed Returns.

Minimum Investment Rs. 25,000/
with 8% Fixed Returns month on
month. Legal Documentation.
Office in Okhla. Call 9229932299

1 cHanGE OF NAME B

: VIPUL JAIN Alias Vipul Kumar Jain S/0 :

Sh Kalyan Kumar Jain R/0 E-6 Ist
Floor, Ashok Vihar Phase-1 Delhi-
110052 hereby declare that Vipul
Jain And Vipul Kumar Jain is same
and the same is mentioned in my
Aadhar Card, PAN Card and
Passport. That Vipul Kumar Jain is
my full name and shall be used for
all purposes in furture.

1, DINESH Kumar Wahal S/o Sh. Shyam

Mohan Wahal, R/o Flat No. 132,
GH-8, Paschim Vihar, New Delhi -
110087. Dinesh Wahal & Dinesh
Kumar Wahal both names are same
& one person. In future I shall be
known as Dinesh Kumar Wahal.

: AMIT GUPTA 5/0 Arjun Gupta, R/0

1/4649/166-A, F/F, Gali No-7, New
Modern Shahdara, Delhi my actual
DOB 05.12.1987 and | have changed
my name from Amit Kumar Gupta to
Amit Kumar for all future purpose

¢ 1DIVYA W/o Tanuj Bhati R/o H.No.-

138, Basantpur Bangar 139, Luharli,
PO.- Luharli, GB Nagar, UP,203207
have changed my name from Divya
to Divya Nagar for all future
purposes.

IN MY Army service book number
16012738M, rank Havildar, my wife's
name is Gunjan and date of birth is
07/04/1985. Whereas in other
certificates the correct name is
Gunjan Devi and date of hirth is
01/01/1986. In future my wife should
be known by her correct name
Gunjan Devi. Harendra Singh 5/0
Dambar Singh Village Pipli Kala,
Tehsil Iglas, District Aligarh, Uttar
Pradesh 202123

: I, MONICA Lalchandani, W/o Sh.

Akhilesh Rajpoot, R/o Flat No.48,
Vijay Veer Awas, Sector-18 A,
Dwarka (Dwarka-Sector-6,
Southwest ), New Delhi-110075,
have changed my name to Monica
Rajpoot for all future purposes

1, SANYAM Maini, /o Neeru Maini, R/o

F-802, MGF The Vilas, Akashneem
Marg, Sector 25, DLF Phase 2,

Gurugram-122002, have changed my

name and shall hereafter be known

as Swami Vishwamitrananda Bharati

for all official and legal purposes.

Flat No. 1739, Tower F, 6th Avenue,
Sector-4, Greater Noida West, U.P.-
201301 have changed the name of
my minor son Kiyanssh Gaur aged
1year and he shall hereafter be
known as Dev Gaur.

1,PUNEET PALIWAL, presently
residing at Flat No.1703, Tower-24,
Paras Tierea, Sector-137, Noida
(U.P.), hereby declare that as
per adoption deed registered
on 09/08/1979, my details were
changed from Satyendra Kumar
S/0 Kaushlendra Kumar to as
follows- Name- Puneet Paliwal,

Father's Name- Sushil Kumar Paliwal

Mother's Name Gomti Bai. This is
my true and sincere declaration.
| am known as Puneet Paliwal S/o
Sushil Kumar Paliwal and Gomti
Bai for all purposes

NO 18004571L Hav/STL

Dinesh Nath Goswami R/o
Vill-Fartola, PO+Teh-Barakote,
Dist-Champawat, UK-262527,
declare that my mother’s

name Mamta Devi and DOB
05-01-1963 is wrongly
mentioned in my service

record. My mother’s correct
name is Munni Devi and DOB
01-01-1965 for all future purposes
vide Public Notary Delhi affidavit
dt 22-03-2025

HITHERTO known as Padma Devi
Kardam W/0 Arvid Kumar & D/0 Jai

Village, East Delhi, Delhi-110091
have changed my name to Padma
Devi for all purposes. That Padma
Devi Kardam and Padma Devi

are the name of the same person.

MANINI Mallick Haldar wife of
Sushobhan Haldar residing at DX
144, kendriya vihar sector 56 wants
to change my name from Manini
Mallick Haldar to Manini Mallick

LAKSHMI Bharti wife of Shri Sumit
Kumar Bhagat resident of House
No.S-47, First Floor, Vijay Vihar,
Uttam Nagar, New Delhi-110059,
declare that my name is wrongly
mentioned as Lakshmi in my

son's school record and my
correct name is Lakshmi Bharti
for all future pusposes.

1, NEETU Sharma W/o Sh. Manoj

Sharma D/o Sh. Shambu Nath

: 1, KULDEEP Singh Kumar S/o Santokh

¢ Singh R/o H.No. 30/5, 0Old Rajinder
Nagar, Central Delhi, Delhi-110060,
have changed my name from
Kuldeep Singh Kumar to Kuldeep
Singh for all future purposes
vide Public Notary Delhi affidavit
dt 24-03-2025

: 1, ZUMBARBAI mother of Army No.
2810972P, Rank SEP, Name Jawale
Govardhan Dattu, Unit 15 Maratha L
1C/0 99 APO, R/0 At/Post Kolhar,
Tehsil Pathardi, Distt: Ahmadnagar,
Maharashtra 414106 have changed
my mother name from Zumbarbai to
Zumbarbai Dattu Jawale and

changed her DOB from 25.06.1965 to
01.01.1945(Correct ) vide affidavit dt.

20.03.2025 at Notary Public Delhi

¢ 1, AMRIT Pal Singh 5/0 Devinder Pal

¢ Singh R/0 RZ-19, Street No-9, Prem
Nagar, Uttam Nagar, Delhi-110059,
have changed my name to Amrit Pal
Singh Dhanjal

1, DURGA Devi D/O Suresh Kumar W/o

Ashish Kumar R/0 A-75, Dilshad
Colony, East Delhi -110095. Do here
by declare that name of mine in
some documents is Laxmi. However,
my actual name is Durga Devi
whereas Durga Devi & Laxmi both
are same person.

IT1S general information that I, Sakina

Devi W/o Late Jai Prakash Das R/o
(-341, Gali No. 41, Mahavir Enclave,

Part-3, Uttam Nagar, PO: D.K. Mohan :

Garden, Dist West Delhi, Delhi-
110059 declare that name of my
Hushand has been wrongly written
as Jai Prakash Mochi in the record
of above School of my son as well
as in Death Certificate. The actual
& correct name of my Hushand is
Jai Prakash Das.

if found, contact at above address or :

9560513973.

1, GIAN Prakash Mathur S/o Late Shri

B. K. R. Mathur R/o C-55, East of
Kailash, New Delhi-110065 have lost

the General Power of Attorney which

| have executed in the name of my
Daughter Mrs. Mitu Mathur W/o Mr.
Bhuvan Mathur R/o C-55, East of
Kailash, New Delhi - 110065 issued
for execution of Sale Deed for Flat

Irish, Manglam's Aananda, Village -
Hajjawala, Tehsil - Sanganer,
District-Jaipur, Rajasthan which is
registered in the 0/0 Sub Registrar

Jild No.-914, Page No.-186, Serial
No.- 201603019103591 dt.
09.05.2016. At my best efforts,
the General Power of Attorney is
un-traceable and it seems | have
lost somewhere. If anyone found
please contact at: 9810066499

, USHA Mathur W/o Gian Prakash
Mathur R/o C-55, East of Kailash,
New Delhi - 110065, | have lost the
General Power of Attorney which |
have executed in the name of my
Daughter Mrs. Mitu Mathur W/o Mr.
Bhuvan Mathur R/o C-55, East of
Kailash, New Delhi - 110065 issued
for execution of Sale Deed for Flat
No.-G-4, Ground Floor, Street Name -
Rose, Manglam's Aananda, Village-

Hajjawala, Tehsil- Sanganer, District-
Jaipur, Rajasthan which is registered :

in the 0/0 Sub Registrar Jaipur-V
(Rajasthan) vide Book No.-1, Jild
No.-914, Page No.-185, Serial No.-

201603019103590 dt. 09.05.2016. At

my best efforts, the General Power
of Attorney is un-traceable and it
seems | have lost somewhere. If
anyone found please contact at:
9810584771

202-204, Kapoor Chambers, Rajul
Arcade, Russel Square, Napier Town,
Jabalpur (M.P.) - 482001

CELL: +9993844411

EMAIL: capiyushkapoor@yahoo.com
IP REG: NO. IBBI/IPA-001/IP-P-
02083/2020-2021/13216

REGISTRATION NUMBER OF THE
LIQUIDATOR

©

.|LAST DATE FOR SUBMISSION OF
CLAIMS

19/04/2025

i [ Notice is hereby given that the “ARC Distribution India Private Limited”
: |has commenced voluntary liquidation on 20/03/2025

: | The stakeholders of “ARC Distribution India Private Limited” are hereby
No.-207, Second Floor, Street Name - : | calléd upon to submita proof of their claims, on or before 19/04/2025, to
: |theliquidator at the address mentioned againstitem 7.

¢ | The financial creditors shall submit their proof of claims by electronic
: means only. All other stakeholders may submit the proof of claims in
: | person, by post or by electronic means.

Jaipur-V (Rajasthan) vide Book No. 1, Submission of false or misleading proofs of claim shall attract penalties.

Date

Sd/-
Piyush Kumar Kapoor (Liquidator)
Regn. No.: IBBI/IPA-001/IP-P-02083/2020-2021/13216

: 24-03-2025 AFA Valid till 31/12/2025

: |Place : Delhi Email Id: capiyushkapoor@yahoo.com
: PIYUSH  Dotub e
KLIMAD KMARKARSOR.
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NORTH DELHI
Vishal Sachdeva: 9910249013

Sharma aged about 50 yrs. r/o0 at T-2

T-Block, Param Puri, Uttam Nagar,
Delhi 110059 after marriage have
changed my name to Manisha
Sharma for all future purposes.

1, NO. 916770291, Ex. H. C./ G.D. Satbir
Singh S/o Late Sh. Roshan Lal R/o

H.N0.975, Village Pali Tehsil Badkhal

District Faridabad-121004 declare
that my name wrongly mentioned

as Satbir Singh Tawar in my 107 B.N.

BSF Service Records and all other
Documents my name is Satbir Singh.

person. | Shall be known as Satbir
Singh for all future purposes.

VIMAL Kumar Jain /o0 Pukhraj
Kanraj R/o House No.D-99, Third
Floor, D-Block, Jhilmil Colony,
Delhi-110095, Have Changed My
Name From Vimal Kumar to Vimal
Kumar Jain for All Future Purposes
both are the name of same person

Both are the names of one and same

EAST & CENTRAL DELHI

Sumit Negi: 9899268321
WEST DELHI & FARIDABAD

Ranjeet Singh: 9911819105
SOUTH DELHI & GURGAON

Abhishek Tiwari: 9899865804

NOIDA & GHAZIABAD
Gaurav: 8630242501
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VISHAL BHARTI PUBLIC SCHOOL

A-1BLOCK, PASCHIM VIHAR | Tel. No. — 45904430, 25263171
www.vishalbhartipublicschool.in

Qualified Candidates with experience required for the following posts

SPECIAL EDUCATOR

COUNSELLOR CUM PGT PSYCHOLOGY

PR.T. (ENGLISH)
PR.T. (HINDD)

MOTHER TEACHER (PRE SCHOOL - 1)

WESTERN MUSIC TEACHER

¥/ Walk in Interviews have been scheduled for March 29, 2025 (Saturday).

Timings will be 9:00 am - 3:00 pm.

¥ For teaching post only female candidates need to apply.
¥/ For all posts Experience of 3-5 years in a reputed school is desirable.
v/ Eligibility - Graduation / Post Graduation with B.Ed is mandatory for

all teaching posts.
¥ Proficiency in English & C:

is must for all teaching posts.

Salary no constraint for deserving candidates.

J.R. GLOBAL Int'l School (Sr. Sec. CBSE
Aff.) Rly Rd., Garhi Sablu, Loni, Gzb.
Req. M/F Teachers Nur, PRT: Hindi,
Eng., Maths, Sci, S.St. TGT: Eng., S.St,
Sci., Maths, IT. PGT: Phy, Chem, Bio.,
Lab Attendant, English, Pol. Sci,
Hist., Eco., B.St., A/C, Hindi, Recep-
tionist & PTI. Send resume to email:
principal@jrglobalintschool.com

ABHINAV PUBLIC School, Recognised
and affiliated to C.B.S.E., CU-Block,
Pitampura, requires competent,
self-motivated with knowledge of
computer, well qualified - PGT-
English, Physics, PA to Manager,
Publicity Manager, Receptionist &
Front Desk Executive with minimum
2 yrs experience. Send your Resume
on email ID: aps_2003@yahoo.co.in
or apply at School Reception
between 9 am to 11 am latest
by 26.03.2025.

SR CAPITAL Sr. Sec.Sch, Q-Blk. Naveen
Shahdara, D-32 Req. (F) q'Ifd & expd.
PGT (Math, Eng., F.A., I.P.) TGT, PRT,
NTT (all sub.) Walk-in 24-27 b/w 9am
t0 1:00 pm. C.V. : jobs@srcapital.in

MOUNT ABU Public School, Pkt-H,
Sec-18, Rohini, Delhi. Req. PRT-
Maths, Computer, PGT- Physics,
TGT- English, Science. Atnd Intw 27,
29 March, 1 Apr at 1PM.

NEW HOLY Public School, A/3 Shish
Ram Park, Uttam Nagar, New Delhi-
59, Req. Acad. inch, Spl. Educator,
Fee clerk, NTT,TGT,PGT all subj,Music
Receptionist,Arts & Phy. Edu. Trs.

@ i) ol i T

SUACANCY

REQUIRE

FEMALE STAFF

for
2 Office Assistant
& 10 Girls for

Telecalling

for Reputed
Company in Delhi

(Fresher can also apply)

(Age limit :18 to 35 years)

Job location :

Saket, CP, Vikaspuri,
Rajouri Garden, Pitampura

Salary 20K to 25K
9811916139

WANTED OFFICE Assistant, Min. 12th
Pass, Age 25-35yr. Salary upto 14000
PM. Cont personally (bet. 11 to 3 PM),
Anupam Plaza, 272, Capt. Gaur Marg,
Near Subji Mandi, Okhla, New Delhi

@ forafa el & clel

KONARK PUBLIC School (Recog.)
Eng. Med, Main 100 ft Road, near
Durgapuri Chowk, Shahdara D-94
Req. Female Staff, Fluent English.
Admin Incharge, TGT: Eng,Sci,Comp
PRT, PET, Music & Dance, IT Head.
#9560014408, 9810530031

HOLY INTERNATIONAL Sr. Sec.
School, Om Vihar, Phase-5,Uttam
Ngr, N.D.-59, Req. Acad. Inch., Spl.
Educator, Fee Clerk,NTT, TGT, PGT All
Subj. Music, Arts & Phy. Edu. Trs.

TAGORE PUBLIC School D Block,
Naraina Vihar, New Delhi,
Requires Trained Teachers-

PGT- Economics & Informatics
Practices, TGT- Hindi, Sanskrit,
Social Studies & Computer Science,
Librarian, Sports, Art, Dance,
Female Cashier. Contact School
Personally with Resume & Photo.

LIONS PUBLIC School, I block, Phase-1,
Ashok Vihar Requires urgently
qualified & exp M/F PGT Physics,
Chemistry, Eng, TGT Eng, Science,
Maths. Nursery Teacher,Walk in for
interview. Contact at 011-41632575,
8810428485,0r mail your resume at
Ipsashokvihar110052@gmail.com

CRPF PUBLIC SCHOOL
Sec-14, Rohini, Delhi

011-27562305, 011-47548445,
011-47517653
www.crpfpsrohini.org.in

TGT - ENGLISH &
HINDI (Classes VI to X)
> Qualification, Eligibility
as per norms.
> Visit website for details.

FEMALE STAFF- PGTs- Phy, English,
Economics, PET., TGTs- Sanskrit, Sci,
English, NTT, Spl. Educator, Office
Asst- Comp. Literate. G.D. Lancer's
Publc School, R3/A3, Sainik Enclave,
Mohan Garden, Uttam Nagar, N.D-59.
M:9773847418, 9899304209

@ ;i 3 o
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REPUTED GARMENT Export House
Req. Senior Merchant (F), Exp. 7yrs &
Merchandising Manager (M/F) Exp.
10 yrs. Jujan Markfin Pvt. Ltd. B-23,
Sec-4, Noida. 9990959961

@ sgfifoaui
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REQUIRE FIELD Executives and
Liaison Officers with/without Bike
for Delhi NCR and PAN India. Also,
Female Receptionist. Apply at
info@myrecycler.com

REQUIRED AN Experienced Female
Office Administrator and A Male
Field Sales Executive. Competitive
Salary & Incentives offered.
Contact : 9891729939

A
& forg i)

S,

@

© 339 A9 WM T
3T TIRY

o H T TR BT IIHT
BT AfeY

o e aw Y fram

laza, Vikaspuri Ihi :
?eﬁlicia\:, aspunHel[th:Y ” PlrojeAci ‘3,‘; gﬁaﬁm i #t @
isor. hone: .
;u1p%gg5885’c§?§gm 51 3P40ne o TE AR T W F #
ST ¥l 1S Tole e el ¢
@ dfsdpa Ja: R P e @
W : g ed
DELHI RAGE CLUB (1940) LTD. Fre, et
Invites applications from Pid DY
suitable candidates +91 96252 80363
for the post of
VETERINARY DOCTOR [ Xl GGl

Candidates must have minimum
of ten years of experience in
Equine Practice. Candidates
must have full experience in
treating colic cases, lameness,
injuries etc. Candidates having
racing experience will be given
preference. Pay and Perks will
be negotiable according to
experience and qualifications.
Candidates should send their full
resume alongwith applications
addressedto:-
The Secretary

Delhi Race Club (1940) Ltd,
Mustafa Kemal Ataturk Marg,

New Delhi — 110003,

by post or by E-mail:-

secydrc@yahoo.co.in

by 31* March 2025

No TA/DA will be admissible to

attend the interview.

HR NEEDED for a Leading FMCG Mfg.
Company. Qualification - Degree in
HRM. Skills - HR Policies, Payroll,
Recruitment, Attendance. Salary -
20K - 35K. Contact : 96434 57453

©® f3aseref

FEMALE GRAPHIC DESIGNER 2-3 years
EXP. For Ad Agency in Darya Ganj.
Salary: 28K, WhatsApp: 9560567833
or Email: foretellmail@gmail.com
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MANSARAM HOSPITAL Nangloi
Requires Gynecologist, MD Medicine,
ENT, Skin specialist, TPA , HR,
Quality, Nurses, MRD, PRO & OT
tech. Ph 9811761676, 9899570958.
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REQUIRED AN experienced Company
Secretary in Chela Ram Exports Pvt
Ltd at C-483 C.R. Park, New Delhi.
Contact: Mr. Hari Ram, Mobile:
9717201727

@ fsciiadi <dig

3MAIBAT & Courier U H
Delivery Boys & Field man ( Two Wheeler ).

:+ DTDC Couriers 7, Raza
Market Janpath Lane New Delhi
110001. Tel:- 011-41500992,
9560788805
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SARVODAYA ENCLAVE. 212 SQ.Yd.
3BHK. BIdr Flr. Possessionn soon.
CC. Excellent Const. 3rd W Terrace.
GF W Basement. 2Car Covered
Parking. Schindler SS.
9988553775/4, 9873401216

@ o Uféader

IT IS for general information that |
Anamika Sharma alias Anamika
Banerjee D/o R K Banerjee ex-wife
of Vimmu Sharma R/o H.No.C3/207,
near Hanuman Mandir, Sector 31,
Noida Gautam Buddha Nagar UP
201303, declare that | got Divorce
from my husband vide Court decree
10 1067 dated 24/01/2024. Further
| have changed my name and shall
hereafter be known as Anamika
Banerjee. It is certified that |
have complied with other legal
requirement in this connection.

, MOHAMMAD Rafeeq S/o Ibrahim
R/0 Kajivada Khurja Bulandshahr,
UP, have changed my name from
Mohammad Rafeeq to Rafikahmad
for all future purposes.
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1, SANYAM Maini, S/o Neeru Maini, R/o
F-802, MGF The Vilas, Akashneem
Marg, Sector 25, DLF Phase 2,
Gurugram-122002, have changed my
name and shall hereafter be known
as Swami Vishwamitrananda Bharati
for all official and legal purposes.
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1, DURGA Devi D/0 Suresh Kumar W/o
Ashish Kumar R/0 A-75, Dilshad
Colony, East Delhi -110095. Do here
by declare that name of mine in
some documents is Laxmi. However,
my actual name is Durga Devi
whereas Durga Devi & Laxmi both
are same person.

1 HAVE changed my name from
Vijendra Kumar Singhal to Vijendra
Kumar S/o Madan Lal R/0 536 Devlok
Colony New Shivpuri Hapur forever.

1, AKSHAY Kumar, son of Sh. Anil
Chowdari, residing at House No. 351,
Kuan Mohalla, Tughlakabad, New
Delhi-110044, hereby declare that
in my Marriage Certificate
(Registration No. 128) issued by the
Municipal Council Tohana, District
Fatehabad, Haryana, my name has
been incorrectly written as Akshay.
The correct name is Akshay Kumar.
I request that my name be amended
to Akshay Kumar in all records and
for all purposes.

1 HITHERTO known as Sonam Taak
Son/daughter/wife of shri Mahesh
resident at HNO-A-44, Patel Marg,
Udal Nagar, Ghaziabad 201001 have
changed my name and shell
hereafter be known as KM Sonam. It
is certified that | have complied with
other legal requirement in this
connection.

1, GAURAV Chauhan S/o Army No.
15675562H, Rank HAV, Ram Sarikha
Chauhan presently residing at Vill.
Karaundi,Post Kasaundar, Dist-Ballia,
UP have changed my name from
Gaurav Kumar Chauhan to Gaurav
Chauhan as per affidavit no. IN-
DL47622598157252X Dt. 09/03/2025

1 HAVE Changed my name from
Ojjaswini Satyarathy to Ojjaswini
Satyarthy D/0 Subodh Kumar
Satyarthy for all future purposes

1, NARENDER Kaur Dua W/o Harjeet
Singh Dua R/o B-325,Top floor,Block-
B, Mohan Garden, Uttam Nagar,
Delhi-59 have changed my name to
Narinder Kaur Dua for all purposes.

IT 1S general information that I, Sakina
Devi W/o Late Jai Prakash Das R/o
(-341, Gali No. 41, Mahavir Enclave,
Part-3, Uttam Nagar, PO: D.K. Mohan
Garden, Dist West Delhi, Delhi-
110059 declare that name of my
Husband has been wrongly written
as Jai Prakash Mochi in the record
of above School of my son as well
as in Death Certificate. The actual
& correct name of my Hushand is
Jai Prakash Das.

1, ASHOK kumar S /o Hans Raj Bajaj
r /0 ED -62A, Pitam Pura, Delhi -
110088, India have changed my
name to Ashok kumar Bajaj
permanently

1, SANJAY Kumar Mandal /0 Hari
Shankar Mandal H. NO-D 61, Gali No-
03, Veer Garden, Basantpur colony,
Ismailpur, Amar Nagar, Faridabad,
Haryana-121003, have changed my
name Sanjay Mandal for all future
purposes.

1, VISHNU Gaur S/o Vinay Gaur, R/o
Flat No. 1739, Tower F, 6th Avenue,
Sector-4, Greater Noida West, U.P.-
201301 have changed the name of
my minor son Kiyanssh Gaur aged
1year and he shall hereafter be
known as Dev Gaur.

1, URVASHI Devi Tanwar W/o Virender
Tanwar R/o H.No- A-3/15 Satyawati
Nagar Phase-3 Delhi-52 have
changed my name to Urvashi Tanwar
for all future purposes

IT 1S for general information that |,
Reema D/o-Vishwanath Ray, residing
at - H.NO- 30, first floor, Gali no-01,
Sewa Sadan Block, Mandawali,
Fazalpur, PO: Shakarpur, DIST: East
Delhi, Delhi- 110092, declare that
name of my father has been wrongly
written as Vishwanath Roy. in my
cast certificate no. 90500000313461
The actual name of my father is
Vishwanath Ray which may be
amended accordingly.

I HITHERTO known as Karan
Chaudhary S/o- Kuldip Chaudhary,
residing at Street No.- 15, 3rd Floor,
Near Laxmi Holidays Parking, Village
Jagatpur Extn, Burari, North Delhi,
Delhi- 110084, have changed my
name and shall hereafter be known
as Diljit Singh.

1, SHWETA Gera D/o Mr. Ranjan Kapur
R/0 B-11/A, Second Floor, South
Extension Part-Il, New Delhi-110049
have changed my minor daughter's
name from Prisha Gera to Prisha
Kapur for all purposes, Date of birth
20-07-2007
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1, RAJ Bala W/o Sateesh Kumar R/o
Durga Bhawan, Arya Samaj, Milk
Plant Road, Ballabgarh, Distt.
Faridabad have changed my name
to Gunja for all purposes.

1, DINESH Kumar Wahal S/o Sh. Shyam
Mohan Wahal, R/o Flat No. 132,
GH-8, Paschim Vihar, New Delhi -
110087. Dinesh Wahal & Dinesh
Kumar Wahal both names are same
& one person. In future | shall be
known as Dinesh Kumar Wahal.

1, AAMIR Khan S/o Arif Khan, residing
at, J-3/165, Block J-3, Laxmi Nagar,
East Delhi-110092, have changed the
name of my minor daughter Pareesa
Khan aged 4 years and she shall
hereafter be known as Faiza Khan
vide affidavit dt: 22-03-2025, sworn
before notary Rajkumar (Delhi) regd.
6536/2018

1 CHARANJEET Singh Madhur S/o Sh.
Onkar Singh Madhur, R/o BD-120,
Janakpuri, ND-58, have changed my
name to Charanjeet Singh

1, HITHERTO known as Harbir Singh
Gulati alias Gulati Harbir S/o late
Amrik Singh Gulati R/o H.No E-37,
Third Floor, Jangpura, South Delhi,
Delhi-110014, have changed my
name and shall hereafter be known
as Harbir Singh Gulati.

1, HITHERTO known as Rahul Kumar
Jha S/o Lal Babu Jha, Residing at
Flat No: 10049, Tower-3, GH-7,
Crossing Republik, Ghaziabad, Uttar
pradesh-201016, have changed my
name and shall hereafter be known
as Anand Kumar Jha.

1, AMRIT Pal Singh 5/0 Devinder Pal
Singh R/0 RZ-19, Street No-9, Prem
Nagar, Uttam Nagar, Delhi-110059,
have changed my name to Amrit Pal
Singh Dhanjal

1 HITHERTO known as Boby Kumar S/o
Amit Prajapati R/o Jhuggi No-D-309,
D-Block, Shahbad Dairy, Sahibabad
Daulat Pur, Narela, North West
Delhi, Delhi-110042 have changed
my name and shall hereafter be
known as Bobby Kumar.

1, SHWETA Gera D/o Mr. Ranjan Kapur
R/0 B-11/A, Second Floor, South
Extension Part-Il, New Delhi -110049
have changed my name to Shweta
Kapur for all purposes, Date of birth
10-12-1979.

1, REENA Madan W/o Satish Bhalla R/o
E-17, E-Block, Kirti Nagar, Delhi -15
have changed my name to Reena
Bhalla for all future purposes.

VIPUL JAIN Alias Vipul Kumar Jain S/o
Sh Kalyan Kumar Jain R/o E-6 Ist
Floor, Ashok Vihar Phase-1 Delhi-
110052 hereby declare that Vipul
Jain And Vipul Kumar Jain is same
and the same is mentioned in my
Aadhar Card, PAN Card and
Passport. That Vipul Kumar Jain is
my full name and shall be used for
all purposes in furture.

1, VIRENDER Kumar Tanwar S/o Rati
Pal Singh R/0 H.No- A-3/15 Satyawati
Nagar Phase-3 Delhi-52 have
changed my name to Virender
Tanwar for all future purposes
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1, RINTU Kumari W/o Arvind Kumar
Sharma R/0 1090, Alipur Delhi-
110036 have changed my name to
Ritu Sharma for all purposes.
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I TUSHAR Bammi S/o Lalit Kumar
Bammi R/0 G-308, 2nd floor, Anand
Ashray Society, Sec-phi-2, Greater
Noida, Gautam Buddha Nagar U.P.
have changed my son's name from
Nivaan Bammi to Atharv Bammi
permanently.

1, SHANKAR Mahto S/o- Tapeshwar
Mahto, residing at- H No-50
PVT-826 kh No.- 73, Gali No- 1A
Swatantra Nagar, narela, PO:
Narela, DIST: North West Delhi,
Delhi- 110040, have changed the
name of my minor son Shivraj
Kumar aged 14 years and he shall
hereafter be known as sivraj kumar

1, NAMITA Nitin Maheshwari W/o
Ayush Daga R/o H.No. D103, Apex
Athena, Sector-75, Noida -201301
have changed my name to Namita
Maheshwari for all purposes

1,PUNEET PALIWAL, presently
residing at Flat No.1703, Tower-24,
Paras Tierea, Sector-137, Noida
(U.P.), hereby declare that as
per adoption deed registered
on 09/08/1979, my details were
changed from Satyendra Kumar
S/0 Kaushlendra Kumar to as
follows- Name- Puneet Paliwal,
Father's Name- Sushil Kumar Paliwal
Mother's Name Gomti Bai. This is
my true and sincere declaration.
I am known as Puneet Paliwal S/o
Sushil Kumar Paliwal and Gomti
Bai for all purposes

, HITHERTO known as Padma Devi
Kardam W/0 Arvid Kumar & D/0 Jai
Singh R/0 87-A D.D.A flat 0ld, Chilla
Village, East Delhi, Delhi-110091
have changed my name to Padma
Devi for all purposes. That Padma
Devi Kardam and Padma Devi
are the name of the same person.

IT IS for general information that I,
Deenamma John W/0 Yohannan
Thomas R/0 D-87, DDA Flats, New
Ranjeet Nagar, Patel Nagar, PO-Patel
Nagar, Distt-Central Delhi, Delhi-
110008 declare that name of mine
has been wrongly written as
Deenamma John M in my Service
Record. The actual name of mine is
Deenamma John which may be
amended accordingly.

1, MONICA Lalchandani, W/o Sh.
Akhilesh Rajpoot, R/o Flat No.48,
Vijay Veer Awas, Sector-18 A,
Dwarka (Dwarka-Sector-6,
Southwest ), New Delhi-110075,
have changed my name to Monica
Rajpoot for all future purposes

1, ASHISH Kumar S/0 Satya Prakash
R/0 40/B1, New Sainik Vihar, Vikas
Nagar, Uttam Nagar, West Delhi,
Delhi-110059 have changed the
name of my minor daughter Alina
Rey aged 07 years and She shall
hereafter be known as Alina Maan

1, PARVEEN Bala Babbar W/o
Harbhajan Babbar R/o 3rd B-6 Third
Floor, Vishnu Garden, Delhi -18 have
changed my name to Parveen
Babbar for all future purposes.

1, K Kalyana Sundaram S/0
Kanakasabapathy Gurukkal, R/0 Flat
No 1, UGF, Prop No 29-D/4 Ward No
1, Near Bhagwati Hospital, Mehrauli
New Delhi 110030, Declare As Under
That I Have Changed My Name From
Kalyanasundaram To K Kalyana
Sundaram.

1, RAKESH S/o Sanjay Kumar R/o H.No-
194/2,UGF,Madhuban Apartment,
Flat No.2, Mehrauli, South Delhi-
110030 have changed my name to
Rakesh Kumar for all purposes

1 SANJEEV Kumar S/o0 Gouri shankar
malhotra R/o C12 Ist floor East
Arjun Nagar Shahdara Delhi -32
have changed my name to Sanjeev
Malhotra both are same person

1 HITHERTO known as Rishav Ranjan
S/0 Devendra Kumar Srivastava R/o
Villa No-20, Khasra No-297, Sindhuja
Homes, Greater Noida West,
Baidpura, Vedpura, Gautam Buddha
Nagar, Uttar Pradesh-203207 have
changed my name & shall hereafter
be known as Rishabh Ranjan.

, PAWAN Kumar S/o Mahesh Dutt
Sharma, R/o0 A-245, Shastri Nagar,
Delhi-110052, have changed my
minor son's name from Aarav
aged 8 yrs to Aarav Kaushik for
all future purposes.

, HITHERTO known as Jayveer Thakur
S/0 Madhuri Thakur R/o C-45, Sector
14, Noida, Gautam Buddha Nagar, UP
201301, have changed my name and
shall hereafter be known as Jayveer
Thakur Singh.

, MANJU Agarwal W/o Late Ahinsa
Nandan Agarwal, declare that Manju
Aggarwal alias Manju Agarwal both
names belong to one and the same
person i.e. myself. But correct name
is Manju Agarwal.

1 HAVE changed my name from
Km.Puja to Puja Yadav D/0 Satpal
Singh, R/0 B-3/303 Panchsheel
Greens-2, Greater Noida West, P.0.
Bisrakh, Greater Noida, Distt.
Gautam Buddha Nagar. U.P.-201306,
for all future purposes.

1, MS Rehan S/0, Abdul Sattar R/0 1376
Gali Kallu Khawas Bazaar Chitli
Qabar Jama Masjid Delhi -06 have
changed my name to Md. Rehan
for all purposes.

1, NO. 916770291, Ex. H. C./ G.D. Satbir
Singh S/o Late Sh. Roshan Lal R/o
H.N0.975, Village Pali, Tehsil Badkhal
District Faridabad-121004 declare
that my name wrongly mentioned
as Sathir Singh Tawar in my 107 B.N.
BSF Service Records and all other
Documents my name is Sathir Singh.
Both are the names of one and same
person. | Shall be known as Satbir
Singh for all future purposes.

1, VIMAL Kumar Jain S/o Pukhraj
Kanraj R/o House No.D-99, Third
Floor, D-Block, Jhilmil Colony,
Delhi-110095, Have Changed My
Name From Vimal Kumar to Vimal
Kumar Jain for All Future Purposes
both are the name of same person

1, MAHINDER Kumar S/o Shyam Singh
R/0 H.N0.283, Bazar Pana Karala
Delhi-110081, have changed my
name to Mahender Kumar.

1, RITU Agarwal W/o Hitendra Kumar
Agarwal R/0 E-95B, Sector-55, Noida,
G. B. Nagar, U.P. 201301, have
change my name Ritu to Ritu
Agarwal for all future purposes.

1, SATISH Kumar Bhalla S/0 Som
Prakash Bhalla R/o E-17, E-Block,
Kirti Nagar, Delhi -15 have changed
my name to Satish Bhalla for all
future purposes.

1 HAVE changed my name from Nilansh
to Nilansh Gupta S/0 Sh. Yogesh
Kumar Gupta R/0 Flat No. 003,
Ganga Apartments, I.E. Sahibabad,
Kaushambi, Ghaziabad, UP - 201010
forever.
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PAWAN Kumar S/o Prem Dutt
Bhardwaj R/0 1314, Second
Floor,Sector-7, Bahadurgarh, Distt
Jhajjar Haryana have changed my
name to Pawan Bhardwaj for all
future purposes.

PREETI D/0, Dalip Kumar R/o

Rzc - 53 Vijay Enclave Vinod Puri -
110045 have changed my name to
Preeti Sharma for all purposes.

DEVANSH Tyagi S/o Shri Arun Kumar
Tyagi R/o D-80/1, Main Road, Garima
Garden, Sahibabad, Ghaziabad, U.P.-
201005 do hereby solemnly affirm
and declare that Vishu and Devansh
Tyagi are names belonging to one
and the same person, which is
myself. That my correct name is
Devansh Tyagi and correct date of
birth is 04/01/2005 which maybe
amended accordingly. My Aadhar
Number is 847525208499

PARUL Modi W/o Gopal Modi R/o ATS
Le Grandiose, Flat No.06191, Sector-
150, Gautam Buddha Nagar, U.P have
declared that my name Parul Modi
Gopal Modi is wrongly mentioned in
my passport but my correct name is
Parul Modi for all future purpose.

, RAKESH Khanna S/o Jagannath
Khanna R/o- 15/498, Block No.15,
Tilak Nagar, West Delhi-18, have
changed my name from Rakesh
Kumar Khanna to Rakesh Khanna.

1 MOHD Arif S/0 Summan R/o 30-B,
Nyay Khand-2, Indrapuram, Shipra
Sun City, Shipra Sun C, Ghaziabad,
Uttar Pradesh-201014 have changed
the name of my minor son Mohd
Shakib aged 13 years and he shall
hereafter be known as Arsh.

, HITHERTO known as Hritvik Kapoor
alias Hritvvik Vishal Kapoor S/o
Vishal Kapoor R/o A-258, Sector-43,
Noida, Gautam Buddha Nagar UP
(201303), have changed my name
and shall hereafter be known as
Hritvvik Vishal Kapoor

, MANJU Agarwal W/o Late Ahinsa
Nandan Agarwal, declare that Ahinsa
Nandan Aggarwal alias A N Aggarwal
and Ahinsa Nandan Agarwal all
names belong to one and the same
person i.e. my hushand. But correct
name is Late Ahinsa Nandan Agarwal

, NAGWANTI Devi W/o0 Army No.
15675562H, Rank HAV, Ram Sarikha
Chauhan presently residing at Vill.
Karaundi, Post Kasaundar, Dist-
Ballia,UP have changed my name
from Nagawnti Devi to Nagwanti
Devi as per affidavit no. IN-
DL47622376889814X Dt.09/03/2025

, NEETU Sharma W/o Sh. Manoj
Sharma D/o Sh. Shambu Nath
Sharma aged about 50 yrs. r/o0 at T-2
T-Block, Param Puri, Uttam Nagar,
Delhi 110059 after marriage have
changed my name to Manisha
Sharma for all future purposes.

, MOHIT Kumar S/0, Hansraj R/o
H.No. 86, Pocket C, LIG Flats,
Nand Nagri Delhi-110093 have
changed my name to Mohit
for all future purposes.

1 RUDHA Rani W/o Shiv Shankar Kumar
Yadav R/o0 Mirapatti,Ward No-1
;Goalpara ; Chhatapur ; Supaul ;
Bihar ; 852137 have changed my
name to Sudha Rani for all purposes.

IT 1S for general information that I,
Avid Ali S/o Alladdin R/o0 H.No-
H-301,Wazirpur J J Colony, Ashok
Vihar,North West Delhi, Delhi-110052
declare that name of my father has
been wrongly written as Alladin in my
Passport No-M3275223. The actual
name of my father is Alladdin.

1, PREM Wati, W/o Mool Chand, R/o
J-16, Jhuggi Cluster, Sector 9, R.K.
Puram, New Delhi - 110022, declare
that my name is incorrectly
mentioned as Prem Wati in my Voter
ID. My correct name is Phool Devi,
as per my Aadhaar card. Henceforth,
1 shall be known as Phool Devi for all
future purposes.

1, HEENA Khurana,W/0 Kunal Bajaj
R/0 306, Manhattan 3, Mahagun
Moderne, Sector 78, NOIDA, Gautam
Budh Nagar, U.P,201301 ,formerly
known as Heena Khurana, hereby
declare that | have changed my
name to Heena Bajaj for all
purposes. | am the same person as
Heena Khurana and will henceforth
be known as Heena Bajaj.

1 VIJAY Kumari Gupta W/o Shri.
Rajeshwar Dayal R/0 1377,
Gali No 93, Tri Nagar,Delhi 110035
Have changed my name to Vijay
Kumari permanently.

1, SHANKAR Mahto S/o- Tapeshwar
Mahto, residing at- H No-50PVT-826
kh No.- 73, Gali No- 1A Swatantra
Nagar, narela, PO: Narela, DIST:
North West Delhi, Delhi- 110040,
have changed the name of my minor
son Subhash Kumar aged 16 years
and he shall hereafter be known as
suvash Kumar.

1, POOJA Chauhan D/o Army No.
15675562H, Rank HAV, Ram Sarikha
Chauhan presently residing at
Vill. Karaundi, Post Kasaundar,
Dist-Ballia UP have changed
my name from Pooja to Pooja
Chauhan as per affidavit no. IN-
DL47622530080420X Dt.09/03/2025

1, SHANTANU Mehra S/o Late Rishi
Mehra R/0 B- 470, New Friends
Colony, New Delhi have changed my
name from Shantanu Mehra to
Shantnu Mehra for all future
purposes

AMIT GUPTA S/0 Arjun Gupta, R/o
1/4649/166-A, F/F, Gali No-7, New
Modern Shahdara, Delhi my actual
DOB 05.12.1987 and | have changed
my name from Amit Kumar Gupta to
Amit Kumar for all future purpose

1, LAKSHMI Bharti wife of Shri Sumit
Kumar Bhagat resident of House
No.S-47, First Floor, Vijay Vihar,
Uttam Nagar, New Delhi-110059,
declare that my name is wrongly
mentioned as Lakshmi in my
son's school record and my
correct name is Lakshmi Bharti
for all future pusposes.

1 BHARAT Bhushan Kapoor S/o Shri
Amrish Kapoor R/0 D-190, Second
Floor Block D, Near Water Tank,
Anand Vihar, Laxmi Nagar, East
Delhi, Delhi-110092 have changed
the name of my minor daughter
Tanishka Kapoor aged 7 years and
she shall hereafter be known as
Mannat Kapoor.
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1, ASHISH Kumar S/0 Satya Prakash
R/0 40/B1, New Sainik Vihar, Vikas
Nagar, Uttam Nagar, West Delhi,
Delhi-110059 have changed the
name of my minor son Aveeansh
Kumar aged 09 years and he
shall hereafter be known as
Aveeansh Maan.

I MANINI Mallick Haldar wife of
Sushobhan Haldar residing at DX
144, kendriya vihar sector 56 wants
to change my name from Manini
Mallick Haldar to Manini Mallick
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1, PRIYANKA Mittal W/o Himanshu
Goyal R/01960/151 Ganeshpura Tri
Nagar Delhi-35 have changed my
name to Priyanka Goyal for all future
purposes

1, AMIR Malik S/o Muhammad Nasir
R/012a/26 Gali No-5 Vijay Mohalla
Maujpur Delhi, have changed my
name to Muhammad Amir Malik for
all purposes.

1, KM Soniya W/o Vikas Verma R/o
House No. 27, Sulahkul Vihar,
Kakrola, South West Delhi, Delhi
110078 have changed my name to
Soniya Bhakuni Verma for all future
purposes.

1, KULDEEP Singh Kumar S/o Santokh
Singh R/0 H.No. 30/5, OId Rajinder
Nagar, Central Delhi, Delhi-110060,
have changed my name from
Kuldeep Singh Kumar to Kuldeep
Singh for all future purposes
vide Public Notary Delhi affidavit
dt 24-03-2025

@ - TR

1, RAJ Babbar S/o Yash Pal Babbar R/o
R 6/199 Raj Nagar Ghaziabad
U.P.,Mob. 9818230940, have Lost My
Allotment Letter Of Plot. No R-6/199
Raj Nagar Ghaziabad , Possession
Letter Of Plot No R-6/199 Raj Nagar
Ghaziabad, Lease Deed Of Plot No
R-6/199 Raj Nagar Ghaziabad, Gpa
Dated 07/01/1983 Executed By
Kaushalya Devi In Favour Of Mr.
Yashpal Of Plot No R-6/199 Raj
Nagar Ghaziabad, Will Dated
07/01/1983 Kaushalya Devi In
Favour Of Mr Yashpal Of Plot No
R-6/199 Raj Nagar Ghaziabad,
Agreement To Sale Dated
07/01/1983 Kaushalya Devi In
Favour Of Mr. Yashpal Of Plot No.
R-6/199 Raj Nagar Ghaziabad,
Conveyance Deed Dated 30/01/2002
In Favour Of Kaushalya Devi House
No R-6/199 Raj Nagar Ghaziabad
Somewhere In Rdc Raj
Nagar Ghaziabad.
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1, NISHTHA Narang W/o Rajesh Narang
R/0 C-6/29, Yamuna Vihar, Delhi,
have Lost my Original Property
Allotment Letter dtd 18.12.1975
issued by DDA, Handing Over
Possession dtd 06.05.1976,
Possession Certificate dtd 14.05.1977
and Perpetual Lease Deed dtd
10.05.1977 executed by DDA on
behalf of President of India in favour
of Satwant Kaur in relation to plot,
registered as Registration No. 3355
in Book No.1, Vol No. 862 on Pages
43 to 48 on dtd 18.05.1977 with the
office of the Sub Registrar dtd
18.04.1977 Delhi. Finder may
Contact:9716654108

, GIAN Prakash Mathur S/o Late Shri
B. K. R. Mathur R/o C-55, East of
Kailash, New Delhi-110065 have lost
the General Power of Attorney which
I have executed in the name of my
Daughter Mrs. Mitu Mathur W/o Mr.
Bhuvan Mathur R/o C-55, East of
Kailash, New Delhi - 110065 issued
for execution of Sale Deed for Flat
No.-207, Second Floor, Street Name -
Irish, Manglam's Aananda, Village -
Hajjawala, Tehsil - Sanganer,
District-Jaipur, Rajasthan which is
registered in the /0 Sub Registrar
Jaipur-V (Rajasthan) vide Book No.-1,
Jild No.-914, Page No.-186, Serial
No.- 201603019103591 dt.
09.05.2016. At my best efforts,
the General Power of Attorney is
un-traceable and it seems | have
lost somewhere. If anyone found
please contact at: 9810066499

1, USHA Mathur W/o Gian Prakash
Mathur R/o C-55, East of Kailash,
New Delhi - 110065, | have lost the
General Power of Attorney which |
have executed in the name of my
Daughter Mrs. Mitu Mathur W/o Mr.
Bhuvan Mathur R/o C-55, East of
Kailash, New Delhi - 110065 issued
for execution of Sale Deed for Flat
No.-G-4, Ground Floor, Street Name -
Rose, Manglam's Aananda, Village-
Hajjawala, Tehsil- Sanganer, District-
Jaipur, Rajasthan which is registered
in the 0/0 Sub Registrar Jaipur-V
(Rajasthan) vide Book No.-1, Jild
No.-914, Page No.-185, Serial No.-
201603019103590 dt. 09.05.2016. At
my best efforts, the General Power
of Attorney is un-traceable and it
seems | have lost somewhere. If
anyone found please contact at:
9810584771

I RENU gupta D/0 R K Gupta have lost
my original B Com degree certificate
in delhi.if found pls contact

SR 20250000173880.

- T 9811481487
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1, BRIJ Mohan Aggarwal, Director of
Akay Rolling Mills Pvt. Ltd, Lost
original Sale Deed / Property
documents of Akay Rolling Mills
Pvt. Ltd, Address at: 12/2, Mathura
Road, Faridabad, Haryana 121003.
Registered Document No. 673 dated
13.05.1982, Registrar of Delhi.
Compliant has been Lodged on
17/03/2025 in Police Station Delhi
with LR N0:2674143/2025. Finder
Please Contact: 7503001351

1, UMA Shankar Prasad S/o Kashindra
Jhakharait R/o House No.3528 FF
Hbc Pocket- 2, Sector-3 Faridabad
Haryana, Transfer permission Letter
from Sona Devi to Dharampal (2)
Allotment Letter & (3) Possession
Letter in respect of House no.
3528/LIG/FF, Housing board colony,
Sec-3, Faridabad Haryana. Finder
may be contacted above address.
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This is inform to the general
public at large on behalf of my|
client Upasana Saxena W/o
Sh. Rajnish Saxena D/o Sh.
B.M. Saxena R/o A-139,
Sector-40, Noida, Gautam
Budh Nagar, Uttar Pradesh-|
201301 that the Original
Allotment, Possession letter|
and Lease Deed of the said
property in the name of her|
father has been lost. My client
intents to sell this property. Ifi
anybody finds it, claims any|
interest or has objection is
requested to contact my client|
at her No. 9910000418 or|
undersigned within 15 days|
from the date of this
publication.
Gaurav Srivastava
Advocate, Delhi High Court,
H-112, Sector-63, Unit|
No. B-9, Noida, U.P.-201301
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